S ociiediian of Assate and LigDI

Year‘Q..OQ].
i,\/lKQS\"\\&\‘W\BR, san/daughter/wife of LATE. VDAY SHAN KAR ST
}edga. years, be!ong.ing to B.I.HBR...LEL*HS.!.—.Q.IP‘?E....‘95.5' EmMBLY

service and presently working as ..RK.CT\H:I........CQ.U,H&D ....... ATy 1 R P

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

S0 L(’gf)'
A A, Detalls of moyable assels
/ d‘y’\/\ (Assets in joint name indicating the extent of joint owenership will also have to be
) ohen) SARTTA  T3HA p
: T, WNT THU
? o DEVT e g e D
5F, Description Seif I Spouse Dapendart-1 Dependant-2 Cependant-3
No. ) Name(s) Nam# Name __Etc. Name \
& ‘
4}%‘@0\/ ikt s 10060 /-|2000/-| NIL k- owng
: ~ 7 [{il) | Deposits In e ; : 2
Banks, Financial | 500 [~ [Soo[—| NIL 5 Y BT
Institutions And i ' I
Non-Banking |28 MmBeaH
Financial oM
! | Companies e ! Ramgasih
rz:)r? “{illy | Bonds, 3 Eapa s R
/g\ Debenturas and , | !
2f;\oj’ Shares in TRl R 0 NI A NT L b,
companies i

(iv) | Other financlal ’;
institutions, ! t
NSS, Postal
savings, LIC NI R el s 5,
Palicies, eic

(v} | Motor Vehicles «; PR
(details of (P\USL?:“‘L NI |
make, ett.) NT NI C NX¢.
] e < 20\ ‘] i i 3
(vi) | Jewellery (glve | tacl i
details of 1elD 2
- weight and WL \lc’ﬁml—% NI DAL NT ¢
value) L ER \u}y
&0, mmj—
{vil) | Other assets, Z !
such as values ! .
of claims / i ML ‘ NTL | NIC Tl |
interests 3 | 52h |

o e

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee,
Cozr< T




B, : f1

[Note: Properties in jolnt ownership indicating the
also have Lo be Indicated]

extent of joint ownership will

Sr. Description

HNo.

Solf

 Spouse

 Hame(S) |

‘Dependant-1 | Dependant-2
Name _HName_

Dependant-3 |
Etc. Nama

| €0

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)
-Current market value |

N

AL - MTC

—

Y s

| NT L

(1)

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measuremeant)
-Current market value

NIC| NI |

NI

4,5 ¥ 5.4

H

{ily

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current myarket
value

=NIL

NTLC NT

L NTc

(iv)

Houses / Apartments, |
etc,

- Location(s}

- Survey fdoor
number(s}

- Extent (Total
measurement)

- Current market
value

| NTL

]

INIL | D3

NTL

NT ¢

(v)

Others (such as
interest In property)

INJC

NIL | NDC

NIL

NI

—

(2}

1 glve heren below the deta

institutions and government dues:-
[Mote : Please glve separate detalls for each item)

its of my labiities / overdues 1o public financial

electricity

|
|

Sr. | Description Hame & addross of Bank / | Amount oufsta ading as |
r No. i Financlal Institutions{s} / on .i.Q.ﬁ.U..I.Z.QZI\
....... s : . Department (s)
(a) | (i} Loans from Banks 1@ QUM IR e P77
(li) Loans fram financial |
ingtitutions M L : NI ¢
(iii) Government Dues:
| {a) dues to departments q
! dealing with government S B NT/
accommadation s -
(b) dues to departments
dealing with supply of N
water ‘ A L_ N g o
{c) dues to departments
dealing with supply of :
¢ NT ¢ !

Roraerdd  HHT



(d) dues to departments-

dealing with telephones NI L e Nl;
(e) dues to departments
dealing with government

transport (including MNET 5 T
aircraft and heliccoters)
(f) Other dues, if any

A NT ¢

(b) (i) Income Tax including
surcharge [Also indicate
the assessment year upto f\[ | [
which Income Tax Return . i

filed. Give also Permanent | £ NN — DNT PK 82294
Account Number (PAN)] ;

(ii) Wealth Tax [Also
indicate the assessment : :
year upto which Wealth 7 : 5 7
Tax return filed.]

(iii) Sales Tax [Onfy in :
- | case of proprietary i\\_j L - P\ 557
business] .
L (iv) Property Tax NTL M N
&f Personal Detail
GPF/CPF/PRAN No. - l VW OR LR 4 ) 2 7{
Gender :- - (M/F)
Date of Birtl -
gl S R G T f [ [] (3 ‘ ] 9—" (DDA TTYY)
Cia_lss/Gmup b . ’ (A/B/O)
Cadre - LS‘EC\)K,’_‘T\/ & [
(Full Name e.qg. B.A.S.-Bihar Administrative Service,
B.S.5.- Bihar Secretariat Service etc.}
Home District - i- VAT MUR . ’

hereby declare that the above details are true to the best of my
knowL.dge and belief. -

................................................

KamAR
Place:.fﬂ_.fr.mﬁ....... Design ation:.. .NTEOHT...hLARD. .
D-ate:..Q.??.}?f/.Q,J.... ' Jeparment:. BjHﬂ'R LLff.ﬂJJ(ﬂilU/‘
QSsEmMB LY

Please sign each page of the declaration. Asset declaraticn form

Note:
must be . A4 size white paper with computer typed (singls side)

in prescribed format,



